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PER TR3BUNAL 	fl2tc : 

ApplicaGi in person/by '' vocate 

Respoadant by Mr. fr, 
	

Counsel 

For want of time/By oasent/AS 	d by Mr. 

The WSUCT is adjourned to 1C QCA( Cie.4tti 
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Per Tribunal 	Dtsli/01/1994. 
(Camp at Nagpur) 

,For want of time, this mattet 
is adjourned for final hearing 

during the week commencing 

from 11/04/1994. 
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